LOK SABHA DEBATES

LOK SABHA

Wednesday, April 8, 1987/Chaitra 18, 1909
(SAKA)

The Lok Sabha met at Eleven of the
Clock

(MR. SPEAKER in the Chair)

{English)

Welcome to the Parliameatary Delegation
from the Republic of Korea

MR. SPEAKER : Hon'ble Members, at
the outset, I have to make an announce-
meot.

On my own behalf and on bchalf of
the Hon'ble Members of the House, 1
have great pleasure in  welcoming His
Excellency Mr. Joong-Dong Kwon, MP,
former Minister of Labour and Head of
Delegation of the Korean-Indian
Parllamentarians’ Friendship Association
and the Hon'ble Members of the
Parliamentary Delegation from the
Republic of Korea who are on a visit to
India as our honoured gues's.

The other Hon'ble Members of the
Delegation are :—

(1) Mr. Suk-Bong Han
(2) Mr. Hong-Rae Cho

(3) Mr. Yong-Ann Choi

The Delegation arrived Delhi on 7
April, 1987 night. They are now seated
in the Special Box. We wish them 8
happy and fruitful stay in our country.
Through them we convey our grectings
and best wishes to the President, Prime
Minister, the National Assembly, the
Government and the friendly people of the
Republic of Korea.
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PROP. MADHU DANDAVATE
(Rajapur) : Rarely, this is something un-
animous.

MR. SPEAKER : There are so many
other things also. It is not the exception.

But if all is unanimous cvery time,
then there will be no fun.

Mr. Krishna Rao.

m—y  P————

ORAL ANSWERS TO QUESTIONS
{Englizh)
Credit Camps

*572. SHRI V. KRISHNA RAO : Wil
the Minister of FINANCE be pleased to
state :

(a) the total number of credit camps
held in the country during the last three
yearts ;

(b) the total number of these camps
held in the State of Karnataka ;

(c) the total numer of loanees in Karna-
taka ;

(d) total money distributed in Karna-
taka ; and

(e) the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) to (e).

A Statement is given below.
Statement

The Credit Camps are organised as a
part of overall measures taken by banks
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to bring about accelerated credit assis-
tance to weaker sections, The present data
reporting system of banks does not yield
jinformation in respect of the number
of credit camps held in various parts of
the country, amount disbursed and bene-
ficiaries involved since no central moni-
toring of credit camps is being done.
However, in the State of Karnataka as at
the end of December 1985 the total out-
standing advances of all public sector
banks to weaker sections were Rs. 429
crores in 14.83 lakhs borrowal accounts.

SHRI V. KRISHNA RAO : Mr.
Speaker, Sir, let me ava:l of this oppor-
tunity to congratulate our yowsthful and
dedicited Prime Minister Shri Rajiv
Gandbhi.

(Interruptfons)
MR. SPEAKER : Is it unparliamentry ?

AN HON. MEMBER : that is per-
missible.

SHRI V. KRISHNA RAO : And may
1 coogratulate our hard working Minister
of Staute for Finance Shri Janardhana
Poojiry also, for their commendable
service to the poorer sections of our
society who had the such finacial loans
from the banks. Shri: Poojiry has created
a revolution in the history of bank ser-
vices by organising credit camps.

(Interruptions)

SHRIS. JAIPAL REDDY : What is
this ?

MR. SPEAKER : You say it other-
wise !

SHRI V. KRISHNA RAO : The
who'e countrv should be grateful to him
becausc he hus followed the path of the
late lamenied leader Shrimati Indira
Gandhi.

MR. SPEAKER : Please put the gques-
tion now.

SHRI V. KRISHNA RAO : The hon.
Minister in his statement......
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SHRI S. JAIPAL REDDY : He is
rcading a congratulatory statement.

SHR! M. RAGHUMA REDDY : He
is making use of the Question Hour
to copgratulate the Finance Minister.

(Interruptions)

MR. SPEAKER : Mr. Rao, I do not

approve of preading of these statements
here.

SHRI V. KRISHNA RAO : The
Minister in his statoment has said

MR. SPEAKER : Hec is getting over-
burdened.

SHRI S. JAIPAL REDDY : K is high
time that the Primec Minister is beware of
the sycophants.

(Unterruptions)

SHRI SURESH KURUP : Congra-
tulations can be in the congress Pariia-
mentary Party.

SHRI V. KRISHNA RAO : May 1|
know from the bon. Minister......
(Interruptions) When 1 am pulting the
question, why arc you getting angry ?

MR. SPEAKER : Order, order. Ploase
put the question. This epidemic 13 all
round the House, Not only from one
side.

SHRI V. KRISHNA RAO : 1 want t0
kaow whether there are any burdiess
from the bank officers and State
Governments.

MR. SPEAKER : 1 again rem:nd the
hon. Members, and | have tme and
again warned that this reading of the
supplemantaries is not a happy thing.

(Interruptions)

MR. SPEAKER : 1 do not allow both
citber from this s:de or that side. From
cither side, it is deplorable. I do not like
it. It covers all the Housc as a whole.

Shri Ananda Pathak the other day was
reading out. 1 did not allow jt,
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SHRI JANARDHANA POOJARY :
What is the specific guestion the hon.
Member has asked ?

MR. SPEAKER: He could not make it.

You say that you accept the congra-
tulations. Now, pext supplementary.

SHRI V. KRISHNA RAO : Has the
first one been answered ?

MR. SPEAKER
accepted.

Congratulations

SHRI V. KRISHNA RAO: Unneces-
sarily they are disturbirg. What are the
details with regard to disbursement of
loans to wonker sections of our society
during the Seventh Five Yeur Plun 7 Bar-
lier I have asked a definite question to
which I have not got the answer. 1 asked :
Are there hurdles from Statc Goverments
or bunk officers regarding conducting of
loan melas 7

SHRI JANARDHANA POOJARY :1
answer the first supplementary. There were
burdles from ceitain State Governments.
They said that they would not cooperate
with the crodit cimps  Also some of the
bank umon Jleaders have objected for
holding credit camps.

The second patt is about the amount
of moncy that has been given, In 1983-84,
so f.r as weaker scctions are concerned,
we have been able to give only 7.8 per
cent of the total advunces i.e. Rs. 2824
crores. During the short span of (wo
yeurs we have been able to cross the
target and rcach the figure of Rs. 5474
crores. The amounts to 10.8 per cent of
the total advances.

SHRI H.N. NANJE GOWDA : 1 do
not know why our friends do not realise
because to provide employment to 20,000
people, if it is imdustrial scctor like steel
p'an wo have to invest between Rs. 3000
crores 10 Ra. 5000 crores whereas if you
invest Rs. 10 croces and that is loan and
not even grant, you e¢an provide employ-
mest to 20,000 people. There are  three
practical dificuities which require same
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policy decision. I am happy that Prime
Minister is here and I expect an answer
to this. Number on difficulty is that there
are some private banks, for exaraple, in
Karnataka there are Vyasa Bank and
Karn itaka Bank, which will never coope-
rate in these loun melas. They will only
go after the aflluent pcople. They will
never even look to the poor people. The
Reserve Bank of India’s directive is that
for opening of new branches no licence
will be given to the nationalised bank if
there is already a bank within a radious
10 kins. Either the Government should
nationalise thzse banks or tell the Reserve
Bank to give licence to the nationalised
banks even through there is a branch of
the private bank there. The Gramin
Banks are not reaching the targeted pro-
gress. In fact, compared to the commer-
cial banks it is not even 30 per cent.
Either Gramin banks be taken over by the
lead banks or they must be assisted pro-
perly so that they could come to the
target.

SHRI JANARDHANA POOJARY
So far as the participation of private
banks in the implementation of the pro-
grammes for the weaker sections is con-
cerned, we have made it very clear to the
private banks that if they arc not to
cooperate in the implementation of the
programmes meant for the weaker sections,
they will not be allowed to open new
branches. There is no proposal with the
Government to nationalise private banks.

So far as the second part of the ques-
tion is concerned, the commitment of the
Government is to help the weaker sections
and in doing that we will pot tolerate
any opposition from any quarter. This
Gramin Bank is a low cost structure. We
have given targeted groups to these
Regional Rural Banks and these Regionatl
Rural Banks are functioning in rural
areas. As | have stated, it is a low éost
structure and we will see that theses
Regional Rural Banks are also given
sufficient funds.

SHRI H.N. NANJE GOWDA : Sir, in
those aroas where private banks are there,
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they are not giving any licence for opening
new branches of the nationalised banks.

SHRI JANARDHANA POOJARY :
We will convey the feelings of the hon.
Member to the Reserve Baok, Sir.

DR. V. VENKATESH : Sir, I come
from a very very backward districts, that
is Kolar......(Interruptions).

MR. SPEAKER : Take it forward now.

DR. V. VENKATESH : Really the
Minister concerned is spending lot of
money not to be distributed to the poor
people but he is spend:ng more money on
party cadre......\ Interruptions).

MR. SPEAKER : Oader, order..... .

(Interruptions)

DR. V. VENKATESH : Whereas My
district is faciog acute housing problem
...... (Interruptions).

MR. SPEAKER : Sit down. Don't
shout. Let him answer. He will answer.
You should not take that into your
hands.

DR. V. VENKATESH Through
DCC’s office and through the party
workers he is disbursing the money.
Therefore, 1 want to ask a straight ques-
tion from the Minisier whether he is
really going to do something for the
welfare of the weaker sections, particularly
the Scheduled Castes and Scheduled Tribes
people. In my constituency they have got
no housing facilities at all. Therefore, I
would like to know whether the Govern-
ment is going to give funds exclusively for
the construction of houses, to the weaker
sections in my constituency as this is one
of the basic needs before going to the 2ist
century.

MR. SPEAKER : It is not concerning
housing. I do not think so. He will
reply. I thionk it is too far.

SHRI JANARDHANA POOJARY :
Sir, it is true that some of the districts in
Kz}mauka are affocted by the droaght.
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Even 1 had gone to some of the districts
where the hon. Chief Minister had not
gone and we have given assistance from
the banks to the affected people. Not only
mpees one Or two crores but ranging
between Rs. five crores to Rs. ten crores
we have been able to give from the
banks...... (Interruptions).

DR. V. VENKATESH : He bad gone
when the Chief Minister was bedridden.

MR. SPEAKER : Might be. As your
presence is optional, so, his presence is
also optiona!l there.

SHRI JANARDHANA POOJARY :
Sir, not only I went, even the hon. Prime
Minister had gone to his district and even
the Prime Minister made eaquiries about
the sufferings of the people......

(Inserruptions).

DR. V. VENKATESH : Sir. the Chief
Minister was bed-ridden at that time.

MR. SPEAKER Does not matter.
That is not binding.

SHRI JANARDHANA POQOJARY:
Sir, about the applications to be collected,
all the parties bave collected applications
and they have submitted them to the
banks.

MR. SPEAKER : We have discussed
this question carlier also. This has already
been answered......

(Interruptions)

MR. SPEAKER : Please sit down. 1
think that is already answered. I
remember.

THE PRIME MINISTER (SHRI
RAJIV GANDHI): Sir, the hon. Member
commented on the lack of housing
facilities in his constituency. I would like
to remind him that this is a probme
basically for the State Government and it
is not a problem for the banks to solve
with loans. We are assisting from the
Centre but assistance is not coming from
bhis own State Government, and I wouid
request him to raise the matter with his
Chief Minister......(Interruptions).
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MR, SPEAKER : Not allowed......
(Interruptions)**®

MR. SPEAKER : Mr. Venkatesh, you
are not allowed.

SHRI V. SOBHANADREESWARA
RAO : Sir, I would like to know whether
it has come to the notice of the Govern-
ment that during the Credit Camps that
are held as well as In tune with the
guidelines given by the Government of
India, when certain  weaker sections’
people have been sclected as bepeficiarics
undcr Gramodaya Schemes, though the
sanctions were given to them, the
nationalised banks’ Branch Managers are
pot giving the loans at all for sumple
reasons that it is not feasible and like
that. In spite of District Industries
Centre Managers, bank’s representative
and Collector’s representative being there
and deciding about the schemes, the
Praoch Munagers of the Banks are not
willing to give loans. 1 would like to
know whether such instances have come
to the notice of the Government and if
s0, whether the Government will issue
strict instructions that the banks should
cert.inly help the weaker sections’ people
under Gramodaya Scheme or those people
who are selicted in the Credit Camips.

SHR1I JANARDHANA POOJARY :
This name ‘Gramodaya scheme’ 13 given
by the State Government to the Central
Government scheme. Ubnfortunately, this
is being done. 1 had to ask 1w the
credit camp what is this Gramodaya
Scheme 7 Different name is given in the
Statc in Andhra Pradesh for this edu-
cated uncmployment scheme. Wherever
deficiencies are found we have rectified. If
specific 1nstances ure brought to our notice
by the hon. Member, definitely we will
rectify it. We have alrcady given instruc-
tion that this should be expedited and
nobody will be spared if there is any

delay.

SHRI GS. BASAVARAJIU: In
Karnataka  State loan melas are
conducted by Shri Janardbhana Poojary. He
has been very popular and this has been
very successful, unfortunately the senior
officers of the banks......
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MR. SPEAKER : What is the question
now ?

SHRI G.8. BASAVARAJU : They
meke anti-propaganda ie. against the
loan melas.

MR. SPEAKER : Do not worry.

SHRI G.S. BASAVARAJU : They are
also not co-operating with the loan melas.

MR. SPEAKER : What is the question?

SHRI G.S. BASAVARAJU : At the
instance of ** not co-operating.

(Interruptions)

SHRI S. JAIPAL REDDY: This should
oot go on record.

MR. SPEAKER : What is wrong
about it 7

(Interruptions)

SHRI G.S. BASAVARAJU: In
Karnataka State the beneficiaries are the
down trodden  people, harijans aod
backward people. In order to eradicate

(Interruptions)

MR. SPEAKER: You can contradict it.
(Interruptions)

SHRI G.S. BASAVARAJU : May 1
know from the hon. Prime Minister
whether such loan melas would be ex-
tended all over the country ?

MR. SPEAKER : If there is anything
derogatory, it will not go on record.

(Interruptions) .

MR. SPEAKER : Nothing derogatory
will go on record.

SHRI G.S. BASAVARAJU : I would
Lhke to know from tho hon. Prime
Minister, wiill such loan melas be conm-
ducted all over the country 7 This was
the statement made by the Uniom
Minister.

MR. SPEAKER : Next Question.

**Not recorded.



